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(d) Preaumably, the Hon'ble Mem-
ber i. referring to the provision of 
road decking over the second RaH .... ay 
bridge mentioned above. As per the 
extant rules, \he coot involved in pro-
viding a rail-cum-road bridge has to 
be shBnld between the Railway and 
the party requiring the road facility. 
TIle State Government of Andhra 
Pradesh, who are primarily concern-
ed, bave not given their consent to 
bear this coot. Hence it has been de-
cided to go ahead with the work of 
providing only a ral! bridge. 

ProdUotioll of lIaDdloom Cloth 

-1 f 8hrI P. Veakatuubbalah: 
•• • '\. 8hr1 III. S. 1II1U'U: 

Will the MinIster of CommellCtl be 
pleased to state the total quantity of 
Eree yarn made available for the use 
of the handlooms during the lIrst 
three years of the Third Plan period 
I.Ild the estimated handloom cloth 
.produoed during this period. year-
.meT 

The De}laty M!IlIater III the 1\IlIlIs. 
by of Commerce (8hr1 S. V. Bama~ 
swamy): Figures of the total quantity 
of tree yarn made available for the 
\lae of handloomg and of the estimated 
production of handloom cloth nre not 
maintained separately. They are main-
tained for the decentrallsed sector as a 
whole. It Is, however, estimated that 
about 68 per cent of the yarn deli-
vered to the decentrallsed sector is 
consumed by the handloom industrY. 
A rough estlmate of deliveries of free 
yam to the handloom sector and the 
cloth production in that sector during 
the first three years of the Third Plan 
I. a fol1_.: 

Year 

1961-82 
1982-63 
1883-84 

YIm> eati- E.timated 
mated to dot"",...... 
be delive- duetion on 

red to the "l1nd-
"l1ndloom Ioomo 
.«to.- (million 

(1000 metre.) 
kgm •. ) 

1,112,240 
1,82,920 
1,97,200 

1,850 
1,868 
1,983 

bport 01 Iron On r 8hr1 D, C. 8barma: 
m 1 S'trI P. K. 0.: .. 

, ShrI RamaehaD4ra UIaka: 
8hr1 DhalMhwv 111_: 

Will the Minister of Commerce be 
pleased to refer to the reply given· to 
Starred Question No. 50 On the 29th 
May, 1984 and state the progl'ess made 
in ftna1ising the proposal to set up a 
high-power inter-ministerial board to 
coordinate the various development 
activiti... to achieve the iron-ore ex-
POrt target of 25 to 30 million tons by 
1972 and meet the international de-
mand? 

The l\IIIlIater of Comm.ree (Shrt 
lIIaIlabhal Sbah): The· matter i, under 
actiVe conalderation. 

Thefts oa RllIUlIIlr Trains Near 
Alallala 

3'13. ShrI P, C. Borooah: Will the 
Minister of Railways be pleased to 
state: 

(a) the number of cases of thefts 
on running trains reported to have 
occurred neer Ambala anti Ambala 
Cantonment area during May. June 
and July, 1984. 

(b) whether a gang of thieve. S. 
suspected to be working In that area; 

(c) whether those case. hay;, been 
enquired into by the P.allway Pro-
tection Force; and 

(d) whether it hal been reported 
to Government that in lOme cue" the 
Railway Protection Force people re-
filled to record the report for investi-
gation, and if so, in how many cases! 

The l\IIIlIater of State Iu the 1\IIIlts-
try of aau_JI (Dr. Bam 8al1hac 
8I1lrh): (a) Only 2 cases of theft in 
May and 2 ca""" in June 1884, In res-
pect 01 the personal property carried 
by paueDllere occurred In running 
trains, near Ambala and Ambala 
Cantomnent ........ 




